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STATEMENT 

State-wise Amount of Cane Pn'ce Arrears and. the Amount Overdue for the Sugar 
Seasons 1988-89,1989.90 a i ~ d  1990-9J:as on 15th June each Season, compiled on the 

. ' basis of aiaiailable Reports@om the Sugar Factories 

SI. Name of &ate/~one , 1988-89 1989-90 1990-91 
No. 

ranc  Amount Cane Amount Cane +noun1 
' Price over Price over Price. over 

' arrears dpe amars due arrears due 

Pun jab 
Haryana . 
R a w a n  
West Uttllr Pradesh 
Central Umr Pradesh * 

East Uttar Pradesh 
T d  UtCr P d 4 1  
Madhya Pradesh 
Gujarat (South) ' 
S a u d t r a  
'msl Gdur;t 
Sou& Maharaahtra 
No& M.harcuhtra 
w- 
Bihar 
I\rrPm 
Andhm Pradrrh 
KPnuul;P 
b i l  Nadu 
-8 

OriPr 
WBsagrl  

xbdiAelTy 
Gorr 

BM oa tLa S& of Mastve Oil TER be pleased to state : 
la) whether the Government have . , 

3189. SKRI. PHOQL C W D  imposed a ban on the supply of mus- 
V E R ~ ~  I Will the PRIME MINIS- tard oil for tht production of vegetable 
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oil; L 

(b) 'if so, whether the Government . 
are supplying any alternative oil for 
thk production of vegetable oil; and . 

(c) if not  the st- taken to main- 
tain thk supply of the vegetable oil as 
per its demand ? . 

THE MINISTER O F  STATE IN 
;THE MWISTRY O F  CIVIL SUP- 
PLIES AND PUBLIC DISTRIBU- 
TION (SHRI K A M F U D D I N  
AHMED) : (a) Government have 
only banned use of expeller mustard 
oil in the manufacture of vanaspqti 
from 118-1991. 

(b) and (c) . Vanaspati industry is 
expected to use the following oils in 
the manufacture of wnaspati : 

Cottonseed 
Mahuwa 
Maizehorn oil 
Nigerseed 03 
Palm oil (indigenousf 
Mustardlrapeseed oil (only sol- 
vent extracted). 
Ricebran oil 
Soyabean oil 
Sunflower oil 
Watermelon seed oil 
Salseed oil (nqt exceeding 
10%). 
Groundnut oil (only solvent 
extracted oil). 
Sesame oil (5% mandatory) 
Safflower (kardi seed) oil. 

High-Powered Cocnmittce on Bbopd 
Gm Disc 

3190. SHRI HANAN MOLLAH : 
Will the PRIME MINISTER be 
pleased to state : 

(a) whether tbe Government pro- 

14. 1991 Written knswers 280 

pose to set up a Medical Committee or 
a high-powered Committee o n  Bho- 
pal Gas Tragedy in view of the current 
disclosures on the niture, scale and 
extent of injwies due to leakage of gas 
in Bhopal ; 

(b) if so, the details. thereof: and 
(c) . if not. the remedial steps the 

Government propose to take ill the 
matter ? 

THE MINISTER O F  STATE IN 
THE MINISTRY OF CHEMICALS 

.AND FERTILIZERS (DR. CHIN- 
TAMOHAN) : (a) to (c) No. Sir. 
Government are of the view that the 
variqus Government agencies are 
undertaking various functions' and 
that there is, theftfore. no need for a 
separate body to undeflake these 
functions. 

Sick Indostrial Units in Tamil Nadu 

3191. SHRI K. THULASIAM 
VANPAYAR: Will the PRIME 
MINISTER be pleased to state : 

(a) the total number of sick indus- 
trial units in T a d  Nadu and their 
names, district-wise; 

(b) the proposals the Government 
propose to undertake to revive these 
units; 

(c) the impact on the labour force 
due to the lockouts declared by the 
management of these units: and 

(d) the financial repercussions on 
the economy of the country due to the 
sickness of these units? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(PROF. P. J. KURIEPI) : (a) Data on 
sick industrial units assisted by the 
banks in the country is compiled by 


